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Proposals for development of children and women in Maharashtra

2708. SHRI SANIJAY RAUT: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

{a) the funds allocated for implementation of child and women development
projects in various States including Maharashtra during the last three years and the

current year, State/UT-wise;
(b) whether a number of project proposals have been received from Maharashtra;
{c) 1l so, the details thereof, and Government’s response thereto; and

{(d) by when the proposals are likely to be approved and the reasons for their
pendancy?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) The Ministry of Women and Child Development
is implementing various schemes/programmes for development of children and women
across the country including Maharashtra. The schemes are: (1) Beti Bachao Bet
Padhao (BBBP), (ii) Anganwadi Services Scheme, (iii) Scheme for Adolescent Girls
(SAG), (iv) POSHAN Abhiyaan, (¥) Pradhan Mantri Matru Vandana Yojana (PMMVY),
{v1) Swadhar Greh, (vi1) Ujjawala, (vii1) Mahila Shakti Kendra, (ix) One Stop Centre
and (x) Women Helpline. The State/UT-wise details of funds allocated under these

schemes/programmes are given in the Statement-I to X (See below).

{b) to (d) Regarding the project proposals that have been received from the
Maharashtra, it may be mentioned that, 49 proposals have been received by Rashtriya
Mahila Kosh of the Ministry from NGOs of Maharashtra. Out of these proposals
received, two have been sanctioned eight have been declined as they did not fulfil
eligibility criteria and remaining 39 could not be processed further as the concerned
NGOs have not furnished the information/clarification sought by RMK so far

Statement-I

Funds released under BBBP Scheme during the last three vears

including the current year

(¥ in lakhs)
SLNo. State 2015-16  2016-17  2017-18  2018-19
1. Andaman and Nicobar 38.55 16.2525  21.66348
2. Andhra Pradesh 8.45 - 2571001 1036

3. Arnunachal Pradesh 43.42 - 32.505
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SLNo. State 2015-16  2016-17  2017-18  2018-19

4. Assam 8.45 - 2.77925

5. Bihar 8.45 - 20.7132

6. Chhattisgarh 44.79 - 36.9142

7. Chandigarh 325 - 19.525

8. Dadra and Nagar Havelli 38.55 - 16.36

9. Daman and Diu 20.95 - 11.9

10, Delhi 231.27 - 97.85887

11.  Goa 44.79 - -

12, Gujarat 318.05 - 112.9254

13, Haryana 43491 126,58 381.7374 0.13
14, Himachal Pradesh 49.55 - 89.7198

15 Jammu and Kashmir 366.54 156225 2629073 50
16, JTharkhand 39.83 - -

17, Karnataka 41.48 - 32,505

18, Kerala 44.79 - 6.11417

19,  Madhya Pradesh 109.14 227497  101.2951
20.  Maharashtra 370.88 - 295.3895
21, Manipur 872 - 44.9501
22, Meghalaya 43.24 16.225  17.12517
23, Mizoram 44.79 - 325 25
24.  Nagaland 8.45 24.0475 233 25
25.  Odisha 26.65 - 31.79516
26.  Puducherry 18.15 - 28.1135

27.  Punjab 385.26 - 510.9947

28.  Rajasthan 357.47 36.0887 2456982

29.  Sikkim 44.79 32.505 42.0875

30.  Tamil Nadu 23.04 - 30.88 25
31.  Telengana 4479 - 11.32149
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SLNo. State 2015-16  2016-17  2017-18  2018-19
32, Tripura 44.79 - -
33, Uttar Pradesh 429.73 - 601.755
34.  Uttarakhand 133.5 - 101.8176
35 Lakshadweep - - 27.555
ToTar 3908.71  290.0709 3318416 13549
Statement-11

State-wise funds released [Anganwadi Services (general), consivuction of

AWC buildings, supplementary nutrition programme and training]

under Anganwadi Services scheme during last three years and
current year 2018-19 (upto 16.07.2018)

(¥ in lakhs)
SINo. State 2015-16 2016-17 2017-18 2018-19
1. Andhra Pradesh 68818.48  56387.46 5847418  34207.54
2. Bihar 102372.6  98099.36  92217.01  59181.66
3. Chhattisgarh 51151.54 419399 5676273 18746.59
4. Goa 1228.04 1067.7 1649.6 576.5
5. Gujarat 6418505 6941736 6227513 20992.06
6. Haryana 16081.19  20871.79  20914.78 8451.76
7. Himachal Pardesh 1950732 23696.07 2161257 1249054
8. Jammu and Kashmir 27362.65 2673211  19328.24  16882.27
9. Tharkhand 4621772 48163.54 4208145  16772.55
10.  Karnataka 96394.53 5368659 9283476 4037538
11.  Kerala 2855427  34357.05 3246032 1054588
12, Madhya Pradesh 1086735 1105065 1166457  55186.72
13.  Maharashtra 1041667 105660.2  102957.2  76788.25
14, Odisha 65643.69 7249749 9532396 392627
15.  Punjab 13689.39 16982.5  20168.46 8362.87
16.  Rajasthan 49851.78 623977  67542.98 22242
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SLNo. State 2015-16 2016-17 2017-18 2018-19
17, Tamil Nadu 6374493 4708582 4933698  21001.54
18, Uttarakhand 3571006 2139962 27990.11  14718.25
19, Uttar Pradesh 2813989 2780893 2152468 1181755
20. West Bengal 79465.8 665633 9942641  52750.74
21, Telangana 3791823 2987727 3846827  14201.01
22, Delhi 13775.25 14168 10868.44 6120.88
23, Puducherry 1673.27 2299.22 14554 22382
24, Andaman and Nicobar 1421.03 1207.51 129581 563.33
25 Chandigarh 1420.25 762.19 1077.47 661.32
26.  Dadra and Nagar Haveli 210.97 569.61 323.11 2349
27.  Daman and Diu 133.55 307.96 279.45 123.26
28.  Lakshadweep 15591 146.95 16531 134.34
29.  Arunachal Pradesh 1292323 11346.05 14588.5 6269.48
30, Assam 929722 6439766  70237.54  47920.16
31, Manipur 10267.27 9998.54 1764746 739922
32. Meghalaya 124186 1913566  19864.97 8040.94
33, Mizoram 5371.93 4666.49 6174.29 2393.5
34, Nagaland 8796 1514957 16652306 6208.3
35 Sikkim 202273 1625.01 1983.22 1090.58
36.  Tripura 1819462 1171057 13101.1 8214.6

Torar 1543893 1442970 1509432 757512
Statement-I11
State-wise funds released under Scheme for Adolescent Girls during
2015-16 to 2018-19
(¥ in lakhs)

S1.No. State 2015-16 2016-17 2017-18 2018-19
1. Andhra Pradesh 675.68 762.99 225952 895.84
2. Arunachal Pradesh 78.41 126.25 87.96
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S1.No. State 2015-16 2016-17 2017-18 2018-19
3. Assam 817.44 1356.94 341.92
4. Bihar 875.28 2696.83 4003.74
5. Chhattisgarh 2072.23 1389.69 2354.43 822.37
6. Goa 337.91 131.5 302.77 0.1
7. Gujarat 223425 8443.18 2690.09 2931.8
8. Haryana 812.47 104.74 589.97
9. Himachal Pradesh 956.78 720.45 1129.42
10.  Jammu and Kashmir 156.27 194.63 25591 15.44
11.  Jharkhand 193.31 145.57 1495.55
12.  Karnataka 3164.54 740.73 2466.93 26.62
13.  Kerala 1201.84 1057.73 692.91
14. Madhya Pradesh 8746.45 5302.02 8641.18 2805.88
15.  Maharashtra 1531.25 5334.42 3995.68
16.  Manipur 95.82 49.65 170.28
17.  Meghalaya 232.04 919.65 338.98
18.  Mizoram 90.65 91.78 119.66 18.03
19.  Nagaland 188.39 206.31 193.14
20.  Odisha 3477.67 2867.25 2040.5 608.88
21.  Punjab 814.7 0 40.6 18.17
22.  Rajasthan 3275.09 0 39.38
23, Sikkim 48.2 32.54 15.42
24, Tamil Nadu 4131.91 2655.26 3196.22
25.  Telangana 124282 572.39 8l.4
26.  Tripura 417.25 334.81 674338
27.  Uttar Pradesh 8823.43  10932.99 4486.13
28.  Uttarakhand 14.12 43.02 33
29.  West Bengal 0 40.41 282.47 311
30. Andaman and Nicobar 44.14 107.05 51.35 2.96
31.  Chandigarh 14.01 12.11 12.68 1.66
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S1.No. State 2015-16 2016-17 2017-18 2018-19
32, Daman and Diu 0 14.14 14.14 0.66
33. Dadra and Nagar Haveli 16.44 16.44 16.44 2.8
34 Dellm 228.43 276.66 490.18 92.48
35. Lakshadweep 12.03 2.2 11.65 3.04
36. Puducherry 19.27 17.72 8.81 0.51

ToTar 4704057  47700.06  42909.87 8159.31
Statement-IV

Funds released fo States/UTs under POSHAN Abhiyaan

(¥ in lakhs)
SINo. State/UT 2017-18 2018-19
L. Andaman and Nicobar Islands 100.22 82.73
2. Andhra Pradesh 1284.63 2872.85
3 Arunachal Pradesh 52.93 115.19
4 Assam 229827 5608.64
5. Bihar 6724.06 4773.79
6. Chandigarh 158.88 4161
7. Chhattisgarh 965.45 3602.89
8. Dadra and Nagar Haveh 108.83 38.92
9. Daman and Diu 42.06 46.16
10.  Goa 238.07 49.42
1. Gujarat 3036.66 309351
12, Haryana 400.97 1425.68
13.  Himachal Pradesh 1557.26 183
14, Jammu and Kashmir 388.59 1698.71
15, Tharkhand 155535 2087.97
16.  Kamataka 3351.05 1903.5

17 Kerala 1273.37 207.66
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SLNo. State/UT 2017-18 2018-19
18.  Lakshadweep 60 41.64
19.  Madhya Pradesh 3441.49 543438
20.  Maharashtra 257231 4902.67
21, Manipur 340.46 1024.26
22, Meghalaya 462.98 628.93
23, Mizoram 119.33 17534
24, Nagaland 163.74 88.71
25, NCT of Delhi 945.95 466.73
26.  Odisha 4600.46 3729.75
27.  Puducherry 39.24 22.02
28.  Punjab 819.51 441
29.  Rajasthan 2045.73 3158.22
30, Sikkim 98.59 89.46
31, Tamil Nadu 1340.51 1362.1
32, Telangana 1736.94 2091.96
33, Tripura 27791 521.04
34.  Uttar Pradesh 3440.6 10231.58
35, Uttarakhand 1866.25 1173.18
36,  West Bengal 554527 6589.2

ToraL 5835375 70004.41

Statement-V"

Statement showing year-wise and State/UT-wise funds sanctioned’released under
PMMVY during the year 2017-18 and 2018-19 (4ds on 16.07.2018)

(T in lakhs)

SINo  State/UT 2017-18 2018-19 (As on 16.07.201%8)
1. Andaman and Nicobar Islands 163.08 6
2. Andhra Pradesh 7022.36 385

3. Arunachal Pradesh 912.83 36
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SINo  State/UT 2017-18 2018-19 (As on 16.07.201%8)
4 Assam 10448.26 817
5. Bihar 17351.38 949
6. Chandigarh 290.41 16
7. Chhattisgarh 4382 58 233
8. Dadra and Nagar Haveli 102.62 5
9. Daman and Diu 61.56 3
10.  Delhi
11.  Goa 2008.9 153
12, Gujarat 168.85 13
13, Haryana 10186.87 551
14, Himachal Pradesh 43243 231
15, Jammu and Kashmir 1821.64 94
16, Jharkhand 3137.84 171
17.  Karnataka 5622.7 301
18.  Kerala 10248.81 557
19.  Lakshadweep 5536.64 305

20.  Madhya Pradesh 27.82 1
21.  Maharashtra 12320.53 663
22, Manipur 12821.1 1025
23, Meghalaya 1474.07 75
24.  Mizoram 1110.83 77
25,  Nagaland 710.78 29
26. NCT Of Delhi 1035.06 52
27.  Odisha 7143.33 383
28.  Puducherry 331.68 19
29, Punjab 4648.73 253
30.  Rajasthan 11486.97 625
31.  Sikkim 354.33 16
32, Tamil Nadu 12087.85 658
33, Telangana 7196.4 385
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SLNo  State/UT 2017-18 2018-19 (As on 16.07.2018)
34.  Tripura 1845.48 96

35,  Uttar Pradesh 33616.64 1822

36.  Uttarakhand 2610.99 133

37.  West Bengal 10245.03 1167.42

Totar 204859.25 12310.42
Statement-VI
Grant released under Swadhar Greh Scheme
(¥ in lakhs)
Sl State 2015-16  2016-17  2017-18 2018-19
No. (as on
16.07.2018)

1 2 3 4 5 6

1. Andhra Pradesh 48.21 124.47 156.61 -

2. Assam 43.47 237.56 197.03 -

3. Aadaman and Nicobar Islands 0 4.4 2.01 -

4. Arunachal Pradesh 0 6.54 811 -

5. Bihar 0 69.79 86.54 -

6. Chandigarh 0 7.27 9.01 -

7. Chhattisgarh 5.26 17.44 16.22 -

8. Dadra and Nagar Haveli 0 0 0 -

9. Daman and Diu 0 0 0 -

10, Delhi 0 14 18.02 -

11. Guarat 7.58 40.5 37.86 -

12, Goa 0 4.36 5.4 -

13. Haryana 0 4.36 9.77 -

14. Himachal Pradesh 0 0 0 -

15.  Jharkhand 6.46 24.41 18.32 -

16, Jammu and Kashmir 17.74 40 32.45 -

17, Karnataka 67.94 461.95 560.73 1.45
18, Kerala 0 52.36 43.27 -
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1 2 3 4 5 6
19. Lakshadweep 0 0 0 -
20. Madhya Pradesh 50.77 95.91 89.99 -
21. Maharashtra 35.89 576.88 438.36 6.41
22, Mizoram 2.43 16.72 16.22 -
23, Manipur 47.76 284.07 189.83 -
24, Meghalaya 0 0 8.72 -
25, Nagaland 0 6.54 8.11 -
26. Odisha 269.16 723.85 521.43 11.08
27. Punjab 0 10.52 1081 -
28. Puducherry 0 7.27 9.01 -
29. Rajasthan 9.13 68.4 102.98 -
30.  Sikkim 0 6.54 8.11 -
31. Tamil Nadu 12.48 247.22 280.07 -
32. Telangana 63.24 134.61 177.88 8.87
33, Tripura 0 26.17 32.45 -
34. Uttar Pradesh 1490.89 383.43 598.1 13.16
35, Uttarakhand 3.63 69.93 92.33 -
36. West Bengal 154.48 18.37 448.35 1.56
37. CSWB for SSH 2521.25 1519.46 0 0

CSWB for Swadhar Greh in - 3073 1476 -

Vrindavan, UP

ToTar 4857.82 8378.3 57171 42.55

Statement-VII
Funds released under Ujjawala Scheme
(¥ in lakhs)
Sl State 2015-16 2016-17 2017-18 2018-19
Ko, (As on
13-7-2018)

1 2 3 4 5 6
1.  Andhra Pradesh 71.99 238.05 121.86
2. Arunachal Pradesh 9.75 -
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1 2 3 4 5 6
3. Assam 38522 280.88 364.59

4. Bihar - 23.38 28.99

5. Chhattisgarh 10.84 46.54 38.75

6. Goa . -

7. Gujarat 32.88 43.96 67.35

8.  Haryana 731 14.78

9. Himachal Pradesh z =
10.  Jammu and Kashmir - -

11.  Jharkhand - -

12, Karnataka 265.66 235.52 32928
13. Kerala 31.57 24.21 36.00
14. Madhya Pradesh 7.06 8.54 10.59
15, Maharashtra 304.75 287.41 302.39
16.  Manipur 152.23 117.66 246.04

17.  Meghalaya - -

18, Mizoram 92.5 21.67 26.87
19.  Nagaland 2517 12.07 14.96
20.  Odisha 233.02 307.24 241.7 1.7
21. Punjab . =

22. Rajasthan 107.27 21.82 145.7
23, Sikkim 10.51 - 24.82
24, Tamil Nadu 99.39 88.43 62.6
25. Telangana 98.29 44.28 99.88
26. Tripura - -

27.  Uttarakhand 22.92 53.56 82.05
28.  Uttar Pradesh 48.57 89.53 121.87
29, West Bengal 50.17 - 84.34

30. Andaman and Nicobar o =
Islands
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1 2 3 4 < 6
31. Chandigarh - -

32, Dadra and Nagar Haveli - -

33. Daman and Diu - -

34. Delhi - -

35 Lakshadweep - -

36. Puducherry - -

Totar 2067.07 2031 2450.63 1.7
Statement-VIII
Funds released under Mahila Shakti Kendra
(¥ in lakhs)

S1.No. State 2015-16 2016-17 2017-18 2018-19

1. Andaman and Nicobar 8.2 Nil 10.9 Nil
Islands

2. Andhra Pradesh 50.1 214 7.39 267.63
3. Arunachal Pradesh 8.2 Nil Nil 151.35
4. Assam 32.69 91.34 980 Nil
5. Bihar 38.57 192.61 1022.2 258.3
6. Chandigarh 30.19 16.5 10.9 Nil
7. Chhattisgarh 1.2 96.21 863.19 Nil
8. Dadra and Nagar Haveli 8.2 Nil 109 Nil
9. Daman and Diu 9.2 10.52 10.9 6l.5
10, Delhi (UT) 41 11.52 Nil Nil
1. Goa 3.2 Nil Nil Nil
12.  Gujarat 97.62 164.43 491 206.62
13.  Haryana 100.4 65.8 Nil Nil
14.  Himachal Pradesh 419 57.48 Nil 124.18
15, Jammu and Kashmir 58.34 Nil 22.5 125,58
16.  Jharkhand 13.2 52.6 1776.36 Nil
17 Karnataka 46.69 55.26 10.8 150.78
18.  Kerala 8.2 Nil Nil 74.25
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S1.No. State 2015-16 2016-17 2017-18 2018-19
19, Lakshadweep 8.2 Nil 10.9 Nil
20.  Madhya Pradesh 91.24 302.42 Nil 47595
21. Maharashtra 95 154.28 Nil 144..63
22, Manipur 8.2 Nil 137.34 33.21
23.  Meghalaya 40.25 35.56 61.31 127.29
24, Mizoram 973 33.14 117.82 138.36
25, Nagaland 573 103.17 95.13 166.04
26.  Odisha 44.42 73.29 Nil 737.95
27.  Puducherry 40.53 10.16 54.06 Nil
28, Punjab 91.2 56.6 Nil 87.5
29.  Rajasthan 175.48 222.39 74.9 278.23
30, Sikkim 8.2 25.74 Nil 99.85
31.  Tamil Nadu 49.37 Nil 36.18 210.31
32, Telangana 32.54 17.48 13.2 280.42
33, Tripura 27.12 6.43 199 1255
34, Uttar Pradesh 116 386.8 Nil 362.12
35, Uttarakhand 70.01 100.87 18.89 220.32
36.  West Bengal 53.36 74.45 24.37 453.62

ToTar 1723.82 2438.45 5439.14 5216.86
Statement-1X
Funds sanctioned to the States/'UTs under One Stop Centre Scheme during the
Jinancial years 2015-16, 2016-17, 2017-18 and 2015-19
(T in lakh)
SLNo. State 2015-16 2016-17 2017-18 2018-19
1.  Andaman and Nicobar 13.19 -- 31.21 --
Islands
2. Andhra Pradesh 13.19 268.97 330.14 116.49
3. Arunachal Pradesh 13.19 28.41 53.20 1
4. Assam 38.84 75.65 -- 1
5. Bihar 13.19 198.90 -- --
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SLNo. State 2015-16 2016-17 2017-18 2018-19
6. Chandigarh 13.19 -- -- 8.81
7. Chhattisgarh 48.30 734.27 167.04 13.00
8. Dadra and Nagar Haveli 4337 -- 43.41 --
9. Daman and Diu 45.88 -- 0.00 --
10, Goa 45.88 19.41 10.85 1
11.  Gujarat 45.88 38.82 127.15 9.0
12, Haryana 36.41 116.48 38.30 404.98
13, Himachal Pradesh 37.68 -- 15.00 0.50
14, Jammu and Kashmir 45.88 95.65 87.52 --
15, Jharkhand 10.26 56.82 18.47 --
16,  Karnataka 45.88 85.24 62.74
17, Kerala 45.08 113.65 11.80
18, Madhya Pradesh 45.88 773.04 131.27 1028.58
19, Maharashtra 45.88 213.55 437.69 5.50
20, Manipur 12.89 -- -- --
21.  Meghalaya 13.19 28.41 7.75 50
22, Mizoram 37.68 -- 61.41 15.63
23, Nagaland 45.88 5541 80.41 424.86
24.  Odisha 10.28 15.00 120.33 --
25 Puducherry 37.00 -- 19.41 --
26.  Punjab 43.82 97.07 335.87
27.  Rajasthan 12.12 346.24 28.96 73.38
28, Sikkim 45.88 -- 3017 .50
29.  Tamil Nadu 45.88 -- 38.83 87.74
30.  Telangana 45.88 155.31 301.72 11.13
31.  Tripura 4588 -- -- --
32, Uttar Pradesh 45.88 454.63 266.22 1666.91
33, Uttarakhand 13.19 58.24 138.86 24.36

Torar 1102.50 3928.93 2995.73 3894.87




328 Written Answers to

[RATYA SABHA]

Statement-X

Unstarred Questions

Funds sanctioned to the States/UTs wnder Universalisation of Women Helpline
Scheme during the financial years 2015-16, 2016-17, 2017-18 and 2018-19

(T in lakh)

SLNo. State 2015-16  2016-17  2017-18  2018-19

1. Andaman and Nicobar Islands  17.00

2. Andhra Pradesh 51.58

3. Arunachal Pradesh 49.70 59.50

4. Assam 34.54

5. Bihar 62.70 38.07 45.40

6. Chandigarh 17.00 89.15 29.80

7. Chhattisgarh 51.58 3791 63.64 17.04

8  Daman & Diu 17.00 34.08

9. Delh 49.78

10.  Goa 27.90

11.  Gujarat 62.70 178.80

12, Haryana 51.58

13.  Himachal Pradesh 49.70

14.  Jammu and Kashmir 51.58

15.  Jharkhand 34.54

l6.  Karnataka 62.70

17.  Kerala 51.58 21.64 34.08

18.  Madhya Pradesh 62.70

19, Maharashtra 62.70

20.  Manipur 4970

21.  Meghalaya 4970 3270

22, Mizoram 51.08 85.20

23.  Nagaland 49.70 29.11 76.33 34.08

24, Odisha 28.86 30.16 65.47

25, Punjab 28.86 24.19

26.  Rajasthan 62.70
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SI.No. State 2015-16  2016-17  2017-18  2018-19
27, Sikkim 47.25
28.  Tamil Nadu 62.70
29 Telangana 28.86
30.  Tripura 4970
31, Uttar Pradesh 62.70 40.11 88.54
32.  Uttarakhand 43.10 46.79
33. West Bengal 62.70
Torar 1,546.17 67.02 763.47 371.30

Utilisation of funds under ‘Beti Bachao Beti Padhao’

2709, SHRI SANJAY SETH: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

{a) the details of funds sanctioned, released and utilised under Beti Bachao Beti

Padhao (BBBP) during the last three vears, State-wise specially in Uttar Pradesh;

{b) whether it 1s a fact that the statistics prove lowering of Child Sex Ratio in
various districts and the Comptroller and Auditor General has found that there were

no records of implementation of various activities under BBBP;
{c) 1l so, the details thereof, and
{d) the reasons of under-utilisation of funds under this scheme?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMARY): (a) Details of State/UT-wise including
Uttar Pradesh funds released under Beti Bachao Beti Padhao during the last three

years and the current year are given in the Statement {See below).

{b) and (c) Yes Sir, as per the census reports, the Child Sex Ratio (CSR) of
various districts of country has shown decline. However, there is no information in
this Ministry that Comptroller and Auditor General has found that there were no

records of implementation of various activities under BBBP.

{d) To keep the efficiency of BBBP for deliverance of its objectives, the funding
structure of the Scheme was revised as per guidelines from the Ministry of Finance
in August, 2016, As such, from the Financial Year 2016-17, under Beti Bachao Bet
Padhao campaign, the Ministry has started the disbursement of grant-in-aids directly



